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 Notifications  Under  Apprentices
 act,  1961  and  Employees  Providnet
 Funds  and  Miscellaneous  Provision

 act,  1952  etc.

 THE  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  LABOUR  (SHRI  P.A.
 SANGMA):I  beg  to  lay  on  the  Table-

 (1)

 (2)

 (3)

 ‘Acopy  of  the  Notificaiton
 No.  5.0.  2961  (Hindi  and
 English  versions).  pub-
 lished  in  Gazette  of  India

 dated  the  28th  Novem-
 ber,  1992  Specifying  cer-
 tain  subject  fields as  des-

 ignated-trades,  for  Tech-
 nician  (Vocational)  Ap-
 ‘prentices,  for  the  pur-
 poses  of  the  Apprentices
 Act,  1961  issued  under
 section  2  of  the  said  Act.
 [Placed  in  Libary  see
 No.  LT-  3514193]°

 Acopy of  the  Employees’
 Family  Pension(  Second
 Amendment)  .scheme,
 1992(Hindi  and  English
 versions)  published  in
 Notification  No.  G.S.R.
 535  in  Gazette  of  India
 dated  the  28th  Novem-

 ber,  1992  under  sub-sec--
 tion  (2)  of  section 7  of  the
 Employees’  provident :
 funds  and  Miscellanceous
 provisions  Act,  1992.
 [Placed  in  Library See  .
 No.  LT-2515/93]

 dation no.  173  adopted  at
 the  Intemational  labour
 Conference  at  its  74th
 Session*  (Maritime)-
 Geneve(September-Oc-

 ‘tober,  19870  alongwith

 PHALGUNA  14,  1914  (SAKA)

 (4)

 (5)

 (6)
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 tHe  text  of  the  Conven-
 tion.  and
 Recommendation.[Placed
 in  Library  See  No  LT-
 3516/93)

 A  statement  (Hindi  and
 English  versions)  on  ac-
 tion  taken  on  proposed  to
 be  taken  on,  Convention
 No.  164  adopted  at  the
 Intemational  Labour  Con-
 ference  at  its  74th
 Session(Maritime)-
 Geneva  (September-Oc-
 tober,  1987),  alongwith
 the  text  of  the  Conven-
 tion.  [Placed  in  Library  see
 No  LT-3617193]

 A  statement  (Hindi  and
 English  versions)  on  ac-
 tion  taken  or  proposed
 tobe  taken  on  connection
 No.  165.0  conceming  Spe-
 cial  Security  for  Seafar-
 ers  (Révised)  adopted  by
 the  74(meritime)  session
 of  the  International
 Labour  Conference
 (1987),  alongwith  the  tex

 ofthe  Convention  .[Placed
 inthe  Lisrary  see(T-3518/
 oof

 _A  statement  (Hindi  and.’
 English  Versions)  on  ac-
 tion  taken  or  proposed  to
 be  taken  on  the  Conven-
 tion  no.  166  andthe  Rec-
 ommendation  No.  174

 adopted by  the  74th  (Mari-
 time)  Session of  the  Gen-
 eral  Conference  of  the
 International  ‘Labour
 Organisation  (Septem-
 ber-October,  1987)
 alongwith  the  text  of  the

 convention  and

 Recommendation  [Placed
 in  Library  see  No.  LT
 3519/93]


